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Expenditure Finance Comrnittee/Publ ie 
Investment Board, as the case may be, and 
the funds are provided in the Budget after 
approval by the Planning Commission etc. 
as a part .of annual plan exercise. The 
amounts provided for the various projects 
approved for 1984-85 were indicated in the 
Budget documents/demand s for grants 
Ministry-wise, presented to Parliament. The 
amounts actually spent upto 31st March 
1985 and funds which lapsed on that date 
will be compiled by t he respective accoun-
ting authorities of the Depertments concern-
ed. These figures are compiled financial 
year-wise and in due course placed on the 
Table of each House of Pari iament in the 
form or" appropriation accoun ls. The 
Ministry of Finance do not maintain cen-
trally any statistics with regard to the utilisa-
tion of amounts as ianctioned in the annual 
plan or diversions, if any, of sanctioned 
amounts of one project for utilisation for 
another. 

Lignite R(..serv{'s .~ound jn Kapuradi 
in Barmer District, Rajasthan 

4593. SHRI VIRDHI CHANDER JAIN: 
Will the Minister of STEEL, MINES AND 
COAL be pleased to state : 

(a) whether the Union Government bave 
completed a comprehensive survey tbrouah 
Mineral Exploration Corporation Limited 
and Geological Survey of India in Kapuradi 
village in Darmer District of Rajasthan; and 

(b) if so, the estimated quantity of 
lignite reserves found and the details of the 
project report thereof ? 

THE MINISTER OF STEEL. MINES 
AND COAL (SHRI VASANT SATHE): 
(a) No, Sir. 

(b) The Mineral Exploration Corpora-
tion, on the basis of exploration and labora-
tory work done up to 1.10.84 vas made an 
interim estimate of 78.67 milJion tonnes of 
gross lignite reserves within 1; 15 lignite 
Qverburden ra tio in combined and middle 
l~ite horizons in Kapuradi. Projects for 
mining the lignite can' be 'drawn up· only 
after closer driUiDi is completed. 

WrittiDI Off of Interest on Loans 
Taken by Small Scale Industries from 

Nationalised Banks 

4594. SHRI ASUTOSH LAW : Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether Union Government have 
~ny proposal to write off the interests 
accrued on the loans taken by the sick 
small scale industries from the different 
nationalised banks which are overdue for 
many years; 

(b) whcth~r considering the deplorable 
condition of the industries in West Bengal, 
Union Government have any proposal to 
reduce bank interest in case of loans taken 
by the sick small s~ale industries; 

(c \ if so, the dctai Is thereof; and 

(d) if not, the reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRt 
JANARDHANA POOJAR Y) : (a) No, Sir. 

(b) There is no proposal under the 
consideration of Government of India to 
reduce bank interest in case of loans taken 
hy the sick small scale industries in West 
Bengal. 

(c) Does not arise. 

(d) Reserve Bank of India bas allowed 
Banks some discretion to reduce their rates 
of interest on a case by case basis where 
the rehabilitation of a sick unit, eon5idered 
viable, so necessitates. 

Sblfting of SunfJag Steel Plant from 
Bhanclara 

459S. SHRI MUKUL WASNIK: Will 
the Minister of STEEL, MINES AND 
COAL be pleased to state : 

(a) whether Government are aware of 
the reported shifting of Sunflag Steel Plant 
from Bbandara due to tbe noo-availability 
of adequate water supply; and 

(b) if so, the action taken to retain tbe 
plant at Bbandara ? 



THE MINISTER OF STAT!! IN THE 
DEPAItTM£NT OF STEEL (58'1l1 K. 
NA TW AR SI'NOH) : (a) No, Sir. No propo-
sal has been received by Government reques-
ttfta for the shifting of the Sunfiag Steel 
Plant from Bhandara. 

(b) Does not ar ise. 

Miller's Worki. Sel'eD Days a Week 

4~. SHRI Y. P. YOGESH: Will the 
Minister of STEEL, MINES AND COAL be 
pleased to state : 

(a) whether miners under the Coal India 
Ltd. ate being made to work on an the seven 
days of a week by paying massive amount 
of overtime allowan~e in contravention of 
the Mines Act; 

(b) if so, the amount of Overtime Allo-
wance paid to miners every month during 
the period from January 1982 to February 
J985; and 

(c) the action Government propose to 
take apinst the management of all coal 
mines for making the miners to work for 
seven days a week without giving them rest 
for one day during the week ? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE): 
(a) Coal miners under Coal India Ltd. are 
not beioa made to work on all the seven 
days of the week in violation of the Mine! 
Act. The opencast mines are worked on all 
the &even days of the week but the provi· 
sions of Mines Act are duly observed by 
,iving' staggered weekly day of rest to the 
workers. Some of the underground mines are 
also occasionally worked on weekly days of 
rest for attending to maintenance jobs etc. 
a.od, in such cases compensattJry leave is 
allowed to the workers and they are also 
paid double the normal wages as reqltired 
under the Mines Act. 

(b) The details of rest day wales paid 
to workers are being collected and' wfil be 
laid on the ~able of the House. 

(c) Does not arise. 
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4597. KUMARI PUSHPA OSVI: Wi" 
the Minister of FINANCE be pJasod to 
state : 

(a) whether State Bank of India has 
opened its branches in dealing exclusivelY 
for the development of agriculture; 

(b) if so, the number of branches for 
the development of agriculture opened in 
Madhya Pradesh so far; 

(c) the amount of credit and other 
assistance given by Agriculture Development 
Bank branches of SBI in that State in 
1984-85; and 

(d) the details of the measurts taken by 
Stale Bank of India for the devel<,pment of 
agriculture in that State? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDRANA POOJAR Y) : (a) and (b). 
State Bank of India has set up Agriculture 
Develol'n1ent Branches mainly f<lf ft"'~ing 
activities relating to Agricu1tu~ and Ilural 
Development. According to available infor-
mation, 31 such branches are reported to be 
functioning in Madhya Pradesh. 

(c) Da.. rcportin8 system of tbe 
RosoJ've Bank of India does not yield iDfor-
mation in the manner asked for. 

(d) Over the years, banks includins State 
Bank of India have taken several m~ures 
to increase their len dings to Agriculture. 
These include adoption of simplified loan 
application forms, relaxation of security and 
matgin norms. deleption or ade .. te ditcre-
tionary powers to ]tranch Maaaatft. di ... 1 
of loan applications within stipUJ ... , 'time 
limit, provision or concessional rates of 
interest to small farmers etc. 

Guidelines (Slued for Improvement In 
Worklba of Bra .... or SOl In 

Madhya Pradesh 

4598. K.UMAlU PUSHPA DEVI: Will 
the Minister or FINANCE be pleased to 
state: 




